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1 2 3 4 5 ]
19, Maharashtra 37 3892 23 9358
20, Manipur 4 5 30 &6
21.  Nagaland 2 31 - -
22 Odisha & 4547 7 1005
23, Puducherry 8 558 83 1507
24 Punjab 281 16395 681 27321
25 Rajasthan 45 15454 133 5417
26, Sikkim 2 - 3 14487
27, Tamil Nadu % 17681 164 355
28, Telangana &8 1734 138 6582
29 Tripura - - 5 1679
30, Uttar Pradesh 167 17912 770 109910
31, Uttarakhand L 5846 45 3278
32 West Bengal 19 281 13 407
Totar 3738 455360 5311 372738

Note: Figures include data from State Governments, Model Career Centres, NCS Centres for SC/
STs and NCS Centres for Differently Abled.

Employment details in formal and informal sector

1882. KUMARI SELJA : Will the Minister of LABOUR AND EMPLOYMENT be
pleased to state:

{a) the list of recognized formal and unrecognized sectors and workers in the

country; State/UT-wise;

{b) the percentage of the workforce engaged in formal and informal economy,

sector-wise and gender-wise, State/UT-wise;
{c) the method by which Government arrived at the above figures; and

{d) whether Government has plans to transition certain workers from the informal

to formal economy and the details thereof?
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THEMINISTER OF STATE OF THEMINISTRY OF LABOUR AND EMPLOYMENT
(SHRI SANTOSH KUMAR GANGWAR) : (a) There is no separate published data for
unorganized sector as a whole. However as per results of Periodic Labour Force Survey
(PLFS) conducted by National Sample Survey Office, Ministry of Statistics and programme
Implementation during 2017-2018, percentage distribution of workers in usual status
(principal status+subsidiary status) in AGEGC sectors (The coverage of AGEGC Sector is
[Agriculture sector [Excluding [G]rowing of [Clrops, market gardening, horticulture and
growing of crops combined with farming of animals) and non-agricultural sectors in different

enterprises of the country are given in the Statement-I to I'V (See below).

(b) to (d) As per the results of PLFS survey methodology the percentage of the
workforce engaged in formal and informal economy, sector-wise and gender-wise, State/

UT-wise 1s given in the Statement-V (See below).

Government has taken a number of steps towards expansion of the formal sector.

These are as under:

Under the Pradhan Mantri Rojgar Protsahan Yojana (PMRPY) initiative undertaken
by the Ministry of Labour and Employment there has been a significant improvement
in the registration of beneficiaries and 1.2 crores number of employees beneflitted in the
last three year, which 1s an indication of shifting from informal sector to the formal
sector for availing the Social Security Benefit. In order to provide social security
benefits to the workers in the unorganized sector including workers in agriculture
sector, the Government has enacted the Unorganized Workers™ Social Security Act,
2008. This Act stipulates formulation of suitable welfare schemes for unorganized
workers on matters relating to: (i) life and disability cover, (i) health and maternity
benefits, (iii) old age protection and (iv) any other benefit as may be determined by the
Central Government, Life and disability cover is provided through Pradhan Mantri
Jeevan Jyoti BimaYojana (PMIJBY) and Pradhan Mantr Suraksha Bima Yojana (PMSBY)
to the unorganized workers depending upon their eligibility. Government of India and
State Governments pay the annual premium in equal share without any burden on the
beneficiary. The health and maternity benefits are addressed through Ayushman Bharat
scheme. For old age protection in the form of minimum assured monthly pension,
Government of India has recently launched Pradhan Mantri Shram Yogi Maandhan
(PM-SYM). Under the scheme, minimum assured monthly pension of ¥ 3000/- will be
provided to the unorganized workers after attaining the age of 60 years. Prescribed
monthly contribution is payable by the beneficiary and equal matching contribution is

paid by the Central Government.



Percentage distribution of workers in usual status (ps+ss) engaged in the indusivy groups/ divisions 014, 016, 017 , 02, 03 or 05-99

Statement-I

(L.e. AGEGC and non-agriculture sector) by enterprise type for each State/ UT

Rural Male
State/UT enterprise type

proprietary  govt./local autonomous Public/  cooperative trust/other employer’s others total

and body/public  bodies private societies non house-
partnership sector limited profitinst holds
enterprises company

1 2 3 4 5 6 7 8 9 10
Andhra Pradesh 834 90 00 55 0.0 06 03 07 1000
Arunachal Pradesh 511 405 02 04 0.0 02 36 39 1000
Assam 66.6 140 0.1 7.6 0.0 0.0 53 6.4 1000
Bihar 64.9 102 01 15 01 01 10 21 1000
Chhattisgarh 78.8 149 00 58 01 0.0 01 04 1000
Delhi 64.5 138 00 204 00 0.0 07 07 1000
Goa 371 229 06 312 22 1.5 18 28 1000
Gujarat 67.6 109 01 148 03 1.0 1.1 43 1000
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1 2 3 4 5 6 7 8 9 10
Tamil Nadu 699 95 09 117 02 1.1 02 6.5 1000
Telangana 66.8 114 02 40 02 03 10 155 1000
Tripura 763 143 01 2.3 0,0 0.0 35 16 1000
Uttarakhand 582 230 00 103 00 0.0 00 86 1000
Uttar Pradesh 898 46 00 27 02 02 02 22 1000
West Bengal 838 638 01 27 04 01 06 5.6 1000
Andaman and Nicobar 629 355 0.0 06 0.0 04 05 00 1000
Islands

Chandigarh 55.5 230 00 135 00 7.0 11 00 1000
Dadra and Nagar Haveli 354 75 00 572 00 00 00 0.0 1000
Daman and Diu 41.8 252 00 262 00 01 0.0 67 1000
Lakshadweep 540 350 0.0 00 7.6 22 00 12 1000
Puducherry 430 118 00 131 1.5 0.0 00 306 1000
Avr-Inpra 745 101 02 55 04 05 03 8.1 1000

Source: Periodic Labour Force Survey (PLFS), July 2017-June 2018, M/o Statistics &Programme Implementation.

01 SADMSUR UATILALY  O0OE

[VHIVS VAIVH]

SUCTISONE) PalivIsUs)



Statement-IT

Percentage distribution of workers in usual status (ps—+ss) engaged in the industvy groups/divisions 014, 016, 017, 02, 03 or 05-99
(i.e. AGEGC and non-agriculture sector) by enterprise type for each State/UT

01 SADMSUE UDTTLAY

Rural Male
State/UT Enterprise Type

ProprietaryGovt./local Aautonomous Public/  Cooperative Trust/other Employer’s  Others Total

and body/public  bodies private societies non house-
Partnership sector limited profit inst. holds
enterprises company

1 2 3 4 5 6 7 8 9 10
Andhra Pradesh 789 166 0.0 28 0.0 06 12 0.0 1000
Arunachal Pradesh 358 619 0.0 0.0 0.0 0.0 00 23 1000
Assam 247 62.8 0.0 13 1.5 0.0 63 33 1000
Bihar 546 377 0.0 0.0 0.0 0.0 44 33 1000
Chhattisgarh 767 226 0.0 05 0.0 02 00 0.0 1000
Delhi 249 751 0.0 0.0 0.0 0.0 00 0.0 1000
Goa 268 455 00 21 122 39 8.1 1.4 1000
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1 2 3 4 5 6 7 8 o 10

Gujarat 48.8 283 0.0 78 0.0 40 99 1.2 1000
Haryana 66,0 240 0.0 87 0.0 1.0 04 0.0 1000
Himachat Pradesh 377 435 1.8 39 0.1 12 04 113 1000
Jammu and Kashmir 323 625 0.0 1.4 0.0 02 0.0 35 1000
Jharkhand 747 209 0.0 13 1.4 0.5 03 0.4 1000
Karnataka 61.3 230 0.0 79 04 27 0.0 47 1000
Kerala 392 360 1.0 7.0 1.2 75 42 4.0 1000
Madhya Pradesh 570 309 0.0 0.0 0.0 0.1 0.7 114 1000
Maharashtra a4 345 0.0 35 0.1 3l 69 01 1000
Manipur 55.0 196 06 3l 1.5 0.0 0.0 202 1000
Meghalaya 390 347 00 41 0.0 36 125 62 1000
Mizoram 58.7 2838 36 59 0.0 1.0 0.0 2.0 1000
Nagaland 167 563 45 0.0 0.0 34 0.0 191 1000
Odlsha 52:1 2438 0.0 0.8 0.0 15 15 194 1000
Punjab 504 304 0.0 29 0.0 58 9l 1.4 1000
Rajasthan 64.4 304 03 02 0.5 0.1 0.1 40 1000

80€
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Sikkim 355 60.1 0.0 34 0.0 10 00 0.0 1000
Tamil Nadu 498 315 09 100 06 20 20 32 1000
Telangana 73.9 111 00 29 0.0 03 12 106 1000
Tripura 269 530 00 43 01 00 15.4 03 1000
Uttarakhand 214 66.3 00 13 0.0 00 00 109 1000
Uttar Pradesh 758 212 0.0 04 0.0 10 05 1.1 1000
West Bengal 68.1 169 1.1 06 05 03 89 37 1000
Andaman and Nicobar 315 645 0.0 00 0.0 0.0 40 00 1000
Islands

Chandigarh 338 121 00 212 0.0 0.0 330 00 1000
Dadra and Nagar, Haveli 11.0 6.6 00 823 00 00 00 0.0 1000
Daman and Diu 8.1 311 00 60.8 00 0.0 0.0 00 1000
Lakshadweep 0.0 914 00 0.0 86 00 00 0.0 1000
Puducherry 15 496 00 381 0.0 00 00 10.8 1000
Avr-Inpia 593 273 04 36 04 16 32 44 1000

Sources: Periodic Labour Force Survey (PLFS), July 2017-June 2018, M/o Statistics & Programme Implementation.
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Percentage distribution of workers in usual status (ps+ss) engaged in the indusivy groups/ divisions 014, 016, 017 , 02, 03 or 05-99

Statement-IT1

(i.e. AGEGC and non-agriculture sector) by enterprise type for each State/UT

Rural Male
State/UT enterprise type

ProprietaryGovt./Local Aautonomous Public/  Cooperative Trust/other Employer’s  Others Total

and Body/Public  Bodies Private Societies non - house-
Partnership Sector Limited profit inst holds
Enterprises Company

1 2 3 4 5 6 7 8 9 10
Andhra Pradesh 772 119 02 69 03 05 12 1.9 1000
Arunachal Pradesh 460 446 0.0 33 09 0.0 07 46 1000
Assam 643 190 0.6 77 01 0.1 2.4 59 1000
Bihar 596 178 00 32 03 00 15 176 1000
Chhattisgarh 717 202 0.0 6.3 01 0.1 02 14 1000
Delhi 64.8 85 00 177 12 04 20 53 1000
Goa 573 142 25 187 06 04 37 26 1000
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1 2 3 4 5 6 7 8 9 10
Sikkim 69.2 163 00 133 00 07 00 06 100.0
Tamil Nadu 576 78 1.1 219 01 12 1.0 94 100.0
Telangana 553 11.1 02 154 04 06 36 133 100.0
Tripura 63.4 253 01 40 0.0 01 25 47 100.0
Uttarakhand 56.3 157 03 11.4 0.0 03 03 153 100.0
Uttar Pradesh 81.8 93 02 54 0.1 07 03 2 100.0
West Bengal 752 10.7 02 103 00 04 1.0 22 100.0
Andaman and Nicobar 53.0 454 00 04 0.5 03 04 00 100.0
Islands

Chandigarh 60.8 280 00 73 0.0 04 26 09 100.0
Dadra and Nagar Haveli 289 23 0.0 633 00 02 0.0 03 100.0
Daman and Diu 269 55 0.0 676 0.0 00 0.0 0.0 100.0
Lakshadweep 401 27 00 25 76 2.8 0.00 145 100.0
Puducherry 544 141 02 15.0 038 19 00 138 100.0
Arr-Inpia 673 11.4 04 13.5 04 08 09 54 100.0

Source: Periodic Labour Force Survey (PLFS), July 2017-June 2018, M/o Statistics & Programme Implementation.
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Percentage distribution of workers in usual status (ps—+ss) engaged in the industvy groups/divisions 014, 016, 017, 02, 03 or 05-99

Statement-I

(i.e. AGEGC and non-agriculture sector) by enterprise type for each State/UT

Rural Male
State/UT enterprise type

Proprietary  Govt./Local Autonomous Public/  Cooperative Trust/other Employer’s  Others Total

and body/Public  Bodies Private Societies non- House-
Partnership Sector Limited profit inst holds
Enterprises Company

1 2 3 4 5 6 7 8 9 10
Andhra Pradesh 69.5 123 06 25 02 01 128 21 1000
Arunachal Pradesh 240 682 0.0 6.3 0.0 0.0 15 00 1000
Assam 480 317 0.1 5.6 0.0 0.0 79 6.8 1000
Bihar 367 423 16 51 0.0 03 24 11.5 1000
Chhattisgarh 63.0 239 0.0 21 0.0 04 58 48 1000
Delhi 318 224 00 20.7 02 0.1 132 11.8 1000
Goa 251 327 42 169 16 41 15,4 00 1000
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1 2 3 4 5 6 7 8 9 10

Gujarat 51.9 155 16 178 12 37 63 21 1000
Haryana 495 208 00 198 00 038 59 32 1000
Himachal Pradesh 380 318 20 93 59 36 52 37 1000
Jammu and Kashmir 460 455 0.0 42 0.0 1.8 15 1.0 1000
Tharkhand 51.0 163 03 6.0 49 14 119 82 1000
Karnataka 470 136 02 231 13 44 73 25 1000
Kerala 389 296 25 112 09 6.5 77 27 1000
Madhya Pradesh 513 216 09 8.1 01 35 93 52 1000
Maharashtra 423 182 02 175 09 274 128 55 1000
Manlpur 449 263 1.7 44 11 00 17 199 1000
Meghalaya 234 46.8 00 58 0.0 56 13.5 49 1000
Mizoram 300 489 10 54 05 11 06 35 1000
Nagaland 2.9 562 00 8.9 17 00 00 104 1000
Odisha 471 252 1.1 44 03 74 47 99 1000
Punjab 492 247 00 6.0 0.0 54 136 1.1 1000
Rajasthan 575 250 04 31 0.0 34 80 26 1000
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Sikkim 575 215 00 202 00 0.0 00 07 1000
Tamil Nadu 523 97 27 163 03 5.1 92 44 1000
Telangana 507 107 01 100 0.0 16 176 93 1000
Tripura 385 389 07 35 0.0 00 160 24 1000
Uttarakhand 355 381 00 113 07 0.0 4.1 103 1000
Uttar Pradesh 66.6 178 01 59 0.6 23 53 10 1000
West Bengal 572 121 04 6.1 0.0 06 20.1 36 1000
Andaman and Nicobar 315 494 00 00 0.0 11 18.0 00 1000
Islands

Chandigarh 427 168 00 152 0.0 26 21,0 16 1000
Dadra and Nagar Haveli 54.8 281 00 L5 16 82 43 L6 1000
Daman and Diu 10.2 8.7 00 556 0.0 00 256 00 1000
Lakshadweep 55 945 00 0.0 0.0 00 00 0.0 1000
Puducherry 369 311 00 96 2.8 116 35 46 1000
Arv-Inpra 51.0 174 08 122 0.6 29 10.8 43 1000

Source: Periodic Labour Force Survey (PLFS), July 2017-June 2018, M/o Statistics & Programme Implementation.
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Statement-V"

Worker Population Ratio (WPR) (in percent) according to usual status (ps+tss)
Jor each State/UT age groups; 15 years and above

SL No.  State/UTs Rural” Urban

Male Female Person
1 2 3 4 5
1 Andhra Pradesh 753 40.8 572
2 Arunachal Pradesh 66.4 13.0 423
3 Assam 747 11.0 437
4 Bihar 63.7 40 355
5 Chhattisgarh 76.6 476 624
] Delhi 68.1 128 427
7 Goa 64,4 229 429
8 Gujarat 74.0 19.0 474
9 Haryana 683 12.8 417
10 Himachal Pradesh 7.0 475 589
1 Jammu and Kashmir 2.7 276 510
12 Tharkhand 68.1 14.6 417
13 Kamataka 74.0 24.8 491
14 Kerala 65.8 204 412
15 Madhya Pradesh 759 310 543
16 Maharashtra 7.4 291 505
17 Manipur 64.0 19.8 425
18 Meghalaya 754 502 623
19 Mizoram 67.1 26.0 46.4
X Nagaland 529 11.0 328

2 Odisha 729 183 449
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1 2 3 4 5
2 Punjab 69.8 137 29
23 Rajasthan 69.1 263 432
A4 Sikkim 740 41.6 58,7
25 Tamil Nadu 71.8 313 51.0
2 Telangana 69.1 303 498
27 Tripura 705 111 20
28 Uttarakhand 65.0 16.1 406
2 Uttar Pradesh 70.0 131 418
30 West Bengal 753 201 473
31 Andaman and Nicobar 76.4 191 437
Islands
32 Chandigarh 740 200 469
33 Dadra and Nagar Haveli 86.8 397 66.3
3 Daman and Diu 85.8 241 63.2
35 Lakshadweep 65.6 21 344
36 Puducherry 644 134 3738
Arr-Inpia 7.2 220 46.8

Source: Periodic Labour Force Survey (PLES), July 2017-June 2018, M/o Statistics & Programme
Implementation.

Enhancement of gratuity from ¥ 10 lakhs to ¥ 20 lakhs

1883. SHRI M. SHANMUGAM : Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) whether Government employees are eligible to get T 20 lakhs gratuity from
(01.01.2016 as per the Payment of Gratuity (Amendment) Act though the enhancement
will be eligible only from 29.03.2018; and

(b)  whether this can be extended at par with Government employees to industrial

workers w.e.f. 01.01.20167



